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The Minister at  Irrigotlea ' u4 
rmw (Bate HdnunttA  IknUa):
<•) to (d). At the  talks  held  In 
Borne during April-Moy, 18S8, it was 
decided that Pakistan would present 
at file next meeting in London a plin 
of engineering  works designed to 
replace from the western rivers the 
supplies received by Pakistan canals 
from the eastern rivers.  A plan was 
put up at the recent  meeting  in 
London.  After a preliminary exami
nation of this plan, the Indian dele* 
gation obtained certain clarifications 
and asked for some additional infor
mation which the Pakistan Represen
tative has promised to  supply.  The 
talks were then adjourned to enable 
the Indian delegation to  study the 
Pakistan plan and prepare its detailed 
comments on the Pakistan proposals.

(e) and (f). Do not arise.

lndo-Fak Canal Water Dispate

+
f Shri S. M. Baaerjee:
Shri D. C. Sharaa:
Shri Ghosal:
Shri Aasar:

'Si  8hri Radha Raman:
Dr. Ram Sabhag Singh:
Shri ShiTtntBjappa:
Sardar Iqbal Singh:
„ Shri Tangamani:

Will the Minister of Irrigation and 
Power be pleased to state:

(a) whether it is a fact that  a 
World Bank team visited India and 
Pakistan in the month of June, 1958;

(b) the object of their visit;

(c) Whether they had a talk with 
our Government; and

(d) the nature of report submitted 
by the World Bank Team?

The  Minister  of  Irrigation  and 
Power (Hali Mohammad  Ibrahim):
(a) Yea, Sir.

<b) The object of their visit was to 
*tudy'the situation created by abnor
mally low river supplies in the rivers 
Beat and the Sutlej.

(c) Yes, Sir.  They had some dis
cussions with the representative  of 
the Government of India,

(d) The Government of India axe 
not aware of any report having been 
submitted by the Bank team.
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The  Minister  of  Irrigation  and 
Power (Halts Mohammad  Ibrahim)'
(a) Yes, Sir.

(b) Yes, Sir.  A meeting was held
between the Special  Commissioners 
of India and Pakistan on 22nd June, 
1958 at the Wagha border to exchange 
the data relating to the early part of 
Kharif 1958.  Since  then the data is 
being exchanged daily.

Shri Prabhat Kar: Question No. 62 
also can be taken up along with these.

Mr. Speaker:  Then, there  would
not be any supplementaries, I believe.

The Minister of Co-operation  (Dr. 
P. S. Deshmukh):  Then, hon. Mem
bers will forget all the replies.

Shri Tyagi:  On a point of order. 
My suggestion, if you would kindly 
consider, is that you might please re
vise this practice, because in  cases 
where four or  five  questions  are 
clubbed together, Members lose their 
chances of asking supplementaries on
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specific replies given, and it becomes 
also for bon. Member* to re* 

tain  the  exact words given In the 
answers.  So, up to two questions, I 
would not mind. But if three or four 
or five questions are to be  clubbed 
together, it becomes difficult to ask 
supplementaries.

Mr. Speaker: All that I can say is 
that the turn. Member is sufficiently 
capable of understanding everything 
that  goes  on  here.  There 
need  be  no  fear;  he  can  cer
tainly retain all that.  I shall allow 
answers to be given together only to 
»those questions which are so intimate
ly connected with one another. There 
might be overlapping, and possibly, 
some supplementaries may be asked 
here relating to some other question 
elsewhere.  I shall exercise sufficient 
caution and discretion in this matter. 
Of course, it is only in response to a 
request here that I am allowing this. 
Otherwise, I shall myself see which 
are all connected and which are not 
connected.

Shri Tyagi: In that case, different 
questions on the same subject  may 
not be allowed on one day; they may 
•11 be clubbed together as one ques
tion.

Mr. Speaker: No. They are not all 
sent on the same day. The difficulty is 
that they are given in driblets for the 
same day, one after the other. As and 
when a question comes in, I look into 
H and then pass orders.  If,  simul
taneously, on any particular subject, 
there are a number of questions by a 
number of persons, I club them  all 
together and put the names here. But 
there are cases where questions come 
separately, and they have to be treat
ed separately, and therefore, I allow 
them to be tabled separately.  As far 
as possible, we try to avoid loss of 
time here.

As for the suggestion of Shri Tyagi, 
whenever he makes a suggestion,  it 
will be very well borne in mind by 
me.

Shri Harisfa Chandra Hatfaur: Ques
tion No. 62 is very different.

Mr. Speaker: All of them relate to 
canal water dispute.

Canal Waters D*a*

*<2. Shri V. C. Shakla:  WUl  the 
Minister of Irrigation and Power be
pleased to state:

(a) the present  position  of  the 
canal waters dues outstanding against 
Pakistan; and

(b) the steps that are being taken 
to secure early settlement thereof?

The Minister of  Irrigation  and 
Power (Hafts Mohammad  Ibrahha):
(a) The amounts outstanding against 
Pakistan both under ‘undisputed' and 
'disputed’ upto the quarter  ending 
the 30th September, 1968  are  as 
follows:—

Undisputed ..  Rs. 27,81,631
Disputed ..  Rs. 97,19.960

(b) The Government of  Pakistan 
had paid the ‘undisputed’  charges, 
almost in full, upto the period ending 
30th of September, 1957. The arrears 
under  ‘undisputed’  charges  refer 
mainly to the subsequent period. The 
question of payment of these arrears 
as well as the outstanding ‘disputed* 
charges, has been taken up with the 
Government of Pakistan.

Shri Kara Kriahan: May  I know 
whether any step has been taken so 
far to curtail the water  supply to 
Pakistan from the eastern rivers?

Halls Mohammed Ibrahim: I could 
not follow the last portion  of  the 
question.

Shri Kam Krtahan: In view of the 
uncompromising attitude of Pakistan, 
may I know whether any  step has 
been taken to  curtail  the  water 
supply to Pakistan from the  Indian 
rivers?

Mr. Speaker: It is a suggestion for
action.

Mats Mohammed Ibrahim: India is 
not curtailing Pakistan’s water.  We 
have been supplying the water accord
ing to the supplies in the riven every 
year.




